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Arrangemenls for Safe Cuslody of 
Diplomatic Bags 

463. SHRI RARURAO PATEL: 
SHRI VIRENDRAKUMAR 

SHAH: 
SHRI CHENGALRAYA NAIDU: 
SHRI R. BAR!!A : 
SHRI MAYA VAN : 
DR. 1'. MANDAL: 
SHRI N. R LASKAR : 

Will the Minister of EXTERNAL 
AFFAIRS be ple""ed 10 I.ale: 

(a) whether it is a facl thai a diploma!;c 
.,.. mark. 'A' MId COIltainina valuable con-

fidential documents senl by an Indian Mission 
from a Communisl country was lObi on the 
151h Seplember, 1969: owing to Ihe careless· 
ness on Ihe part of the people responsible for 
its safe custody and lack of securit> "rrange· 
menls at the Airporl : 

(b) whelher it is also a facl thai a 
Security Officer of the Extern;,1 Affairs 
Ministry, who happened to be at the Palam 
airport then. saw the bag and look il to Ihe 
Ministry: if SO, the name of the Officer; 

(c) whether incidenls of a s'milar nalure 
have happened before and if so, "hen and 
how mdny : and 

(d) Ihe reasons why Governmenl doesn'l 
engage a profes sional cadre of Couriers 10 
do Ihe job to ensure safety of confidential 
documenls ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAl AFFAIRS 
(SHRI StTRENORA PAl SINGH) : (a) and 
(b). No, Sir. There was no loss bOIl in Ihe 
cou"e of a surprise check carried OUI 
to test elliciency of security arran~ments. 

one bag was laken inln custody at Ihe 
airp"r!. As Ihere "as effective alertness, Ihe 
bag was uleased "noJ despatched 10 ils 
destinalion. 

(c) No, Sir. 
(d) In view of the exisling salisfactory 

arrangements for Ihe transmission of diplo-
matic bags to Indian Mi"ions ab",ad with 
the tli~hts of national carriers viz., Air India 
and Ihe Indian Airlines, (iovernment doel 
not consider it necessary to enp:agc a cadre of 
couriers for all Ihe 109 Missions abroad. 

Treatmenl Meled out to Indian Oelegatea 
al Rabat 

4(,4. SHRI BABURAO PATEl : 
SHRI CHLNGAI.RAYA NAlDU: 
SHRI YAMUNA PRASAD 

MANOAl: 
SHltl S. K. SAMRANDHAN : 
SHRI PREM CHAND VERMA: 
SHRI P C. ADICHAN : 
SHRIN.R.DEOGHARl- . 
SARI N. R. LASKAR : 
SHRI ONKAR LAI. RERWA : 
SHRf SHASHI RHUSHAN : 

Will Ihe Minisler of EXTFRNAL 
AFFAIRS be pleased 10 stale: 

(a) wbelbcr it ia • facl thaI 11lC:1, Ld .,.I)f 
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the Indian de'egation to the Rabat Summit 
were ill-treated by the Moroccan authorities by 
cutting out water supply of their residence, 
by not g'v'ng them food in time, by making 
them drive 90 km to Casablanca to catch a 
scheduled flight instead of giving th~m an 
a ir-<:raft to Paris as promised earlier ; 

(b) whether it is also a fact that the 
driven attal-hed to the Indian delegation 
would not even drive the members out of the 
Villa under the pretext of no orders ; 

(c) the total cost to Government of the 
delegation sent to Rabat includiug airfare: 

(d) the reasons why members of the 
delegation did Dot reveal the shabby treat-
ment meted out to them by the Moroccan 
authoritics in Rabat itself; and 

(e) whether Government have protested 
about this and if not, the reasons therefor '! 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (a) and 
(b). No, Sir. 

(c) Rs.49,705.8\. 
(d) and (e). Does not arise. 

Manhandling of Indian DIplomat In 
Hongkong 

465. SHRI BABURAO PATEL: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether it is a fact that Shri L. T. 
Pudaite, a diplomat attached to Indian 
Mission in Hong Kong, was caught Pick· 
pocketing in a bus by the Police, stripped 
naked and searched by a British officer; 

(b) whether it is also a fact that this 
incident took place because Shri Pudaite, a 
Mizo, looks more like Cbina man than an 
IndiaD; 

(c) the reasons why Government cannot 
.. void such incidents by selecting diplomats 
with charactel istic Indian faces and features ; 
and 

(d) whethel a protest has been lodged 
with the British authorities aDd if so, with 
what result? 

THE DEPUTY MINISTER IN THE 
MINIStRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (a) and 
(b). Shri L.T Pudalte, a third secretllrY iD 
the IDdian CommiSlion in Honll kong was 

taken to a police station on totally unfound-
ed charg~, of pickpocketing and subjected to 
a search due to mistaken identity and langu-
age difficulties. 

(c) Considering the variety of racial 
features among the people of India, those of 
the Indian dipl()mat in question are as 
characteristically Indian as any others. 

(d) Yes, Sir. The BriCsh Gov!. have 
expressed regret over the incident and have 
uccepted that the treatment teceived by Shri 
Pudaite was incon, btent with the ~ourtesies 
due to him on account of his status. III view 
of this the Government of India have decided 
to treat the matter as closed. 

Visit of 'AI Fatah' Delegation 

466. SHRI BABURAO PATEL: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) the total amount "f money by way 
of purses given to the 3-member AI Fatah 
delegation ,~ulJng their recent visit to India; 
names of individuals and organisations that 
presented the purses; total cost to Govern-
ment for extending hospitality to the dele-
gation , 

(b) whether it is a f. ct that Government 
is likely to allow the AI Fatah members to 
open offices in India and lecruit volunteers 
for this movement; 

(c) if so, whether Government's open 
encouragement is in keeping with our non-
alignment policy and the principle of non-
violence practised by us ; 

(d) whether Government have realized 
that AI Fatah branches in India might SOOD 
throw our law and order sItuation into 
jeopardy; and 

(e) whether one of the Al Fatah mem-
bers had already declared his intention of 
trading guerillas in Kashmir to fight against 
India? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
The Government of India are not aware of 
the exact amount of money presented to the 
Members of the AI Fatah Delegation during 
their recent visit to India. The Government 
of India have no information regarding the 
names of individuals and orsanisations that 
presented the purses, No expeDditure_ 




